$~98
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ RFA 50/2015
OM PRAKASH POPLIANDORS ... Appellant
Through:  Ms. Dipika Prasad, Advocate.

VErsus

RAJKUMARI BATRAANDORS ... Respondent
Through: ~ Mr Shekhar Dasi,Mr. Mohd Talha
,Mr Deepesh Kasana, Mr. Ayush
Dassi, Advocates.

CORAM:
HON'BLE MS. JUSTICE SWARANA KANTA SHARMA
ORDER
% 10.07.2024

1. It is 04:10 PM. Owing to paucity of time, it is not possible to hear the
present matter today.

2. List on 22.08.2024.

3. The order be uploaded on the website forthwith.

SWARANA KANTA SHARMA, J
JULY 10, 2024/KG

Click here to check corrigendum, if any

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 22/07/2025 at 12:02:54



